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and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1757
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OnLine SC 1752
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Sandeep S. Ghandat v. RBI, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1755

Sanjay Kumar v. State of H.P., (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
1762

Shailendra Mani Tripathi v. Union of India, (Surya Kant, C.J. and Joymalya Bagchi and V. Mohana,
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2026 SCC OnLine SC 1761
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UV Asset Reconstruction Co. Ltd. v. Aria Hotels & Consultancy Services (P) Ltd., (Sanjay Kishan
Kaul and Sudhanshu Dhulia, JJ.), 2023 SCC OnLine SC 2680

Viney Kumar Sharma v. Improvement Trust, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC
OnLine SC 1750

Allahabad High Court
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28090

Abdul Majihd v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 28199
Abhimanyu v. State of U.P., (Rajiv Gupta and Devendra Singh-I, JJ.), 2026 SCC OnLine All 28067

Abhinav Bajpayi v. U.P. Public Service Commission, (Siddharth Nandan, J.), 2026 SCC OnLine All
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